BEFORE THE AJUDICATING AUTHORITY

(NATIONAL COMPANY LAW TRIBUNAL)

AHMEDABAD BENCH
'AHMEDABAD

' 'IA. 351/2017 in C.P. (I.B) No. 48/7/NCLT/AHM/2017

Coram: ' Present: Hon’ ble Mr. BIKKI RAVEENDRA BABU
MEMBER JUDICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 06.11.2017

Name of the Company: =~ National Textile Corporation
' - V/s.
Alok Industries Ltd.

Section of the Companies Act:  Section 60 of the Insolvency and Bankruptay

'S.NO. NAME (CAPITAL LETTERS) _ DESIGNATION __ REPRESENTATION __ SIGNATURE

- 5 _‘t_ -:1_- _'_-:f_.-'- h .
. e -L:E_'-:._'-_,..'::'-.Z__l. . ] -
;.Li ' *_ .'-.-_'._" __‘..:_,-'__"_-:._. - . |
T, '_-'Iq-'!";-,:""‘_-'- -;__1— - :..- . - | |
i_..-_; . “1_.. .- BT SN ) . | . | | .
| WEELI S T _ :
el
Tk

[
Ir“:'.-.'.‘ <!
i
M '
ot
;-‘!-,3 .;f'a 5
.-h-.::-'{'i-.-:—
j_'.':?";..f_#_
e
=X

. - e =" .-I . - .
Loi-o0 2.,

- g ¥ . A . f . -
ey i'r M A AL L Bt
"y *{_‘?-5. £ e “'11';'1.;41.?.1-;"5 7
~l i 1‘".':"‘ |" . s -_|r R LA

B N o T T A I

5
]

i 4
ot
et

A S
Lo ]
o h g I
L AL

CREY T TTE
Loy
Dt

R
. -i.'ﬁ...t'_::-_r
g e

ORDER

None present for Apphcant None present for Respondents n 1A 351/201 7
None present for IRP Learned Advocate Mr. Sahil Shah present for SBI.
Proof of drspatch of copy of apphcatlon on Respondent filed.

Appllcant 1S d1rected to 1ssue notice of date of hearrng on IRP and SBI and shall file
proot of service. -

IRP and SBI shall file ObjeCthHS 1f any, Wlthrn one week serving Copy 1n advance
to other side.

List the matter on 14.11.2017 for hearing. ' S
TNl
BIKKI RAVEEND BABU
MEMBER JUDICIAL

‘Dated this the 06th day of November, 2017.




